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.Burvey of Underground Water in
Tirunelveli, Tamil Nadu

1183 SHRI K, I KOSALRAM: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state
whether the Ground Water Board Cell
have commenced survey regarding
the availahility of water particularly
in the worst affected areas in Tirunel-
vel District Tamil Nadu State vz,
Nanuner, taluks?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAF SINGH) The Central
Ground Water Board have already
included Hvdrogeological Survey of
Tirunel.eli Disirict during field season
programme 1977-78 and the work will
commence Trom December, 1977
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Grant of Permission o Ex. P.M.'s
House in Greep Belt

1185 SHRI HARI VISHNU KAM-
ATH Will the Mimsier of WORKS
AND HOVSING AND SUPPLY AND
REHABILITATION Le pleased 1o iefer
to the tormer Prime Minister Shr-
m it Indira Gandhi s farmhouse hutld-
ing plan lad on the Table ol the
House on 6th August, 1977 and stcte:

(a) whether the said farm house is
being built in the “Green Belt”,

(b) whether according to the Delhi
Master Plan, the consiruction of resi-
dential houses is not peimitted m the
green belt, and

(e) if so, the reasons for sanction
being accorded to her house building
plan?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) to (c¢) The land under
the Farm house {8 earmarked for
“Agneulture Green” as per Master
Plan for Delhi.  According to the
provision of the Master Plan and Build-
ing Bye-laws, construction of a farm
house is permissible in such areas.





